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THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN); (a) 
No, Sir. It was not possible for Delhi 
Electric Supply Undertaking to fore­
see the break-down of generating units 
in Badarpur and shortage of supplies 
from Bhakra system.

(b) No, Sir. It is not practicable to 
have independent standby arrange­
ments of that magnitude.

(c) The Central Government had 
appointed a Committee in June, 1976 
to advise on the steps to be taken to 
improve the functioning and manage­
ment of Delhi Electric Supply Under­
taking. The Committee have submit­
ted the report and most of the re­
commendations have been accepted 
by the Government.

(d) Does not arise.

Revision of Rales fOr recruitment in 
Doordashan and Films Division

1344. SHRI D. B. CHANDRE GOW­
DA- Will the Minister of INFORMA­
TION AND BROADCASTING be 
pleased to state:

(a) whether there is any proposal 
under the consideration o f  Govern­
ment to revise the rules regarding the 
recruitment to the Doordarshan and 
Films Division to give preference in 
employment to the talent passing out 
Of the Film and Television Institute 
o f  India; and

(b) if so, the main features there­
of?

THE MINISTER OF INFORMA­
TION AND BROADCASTING 
(SHRI L. K. ADVANI): (a)
and (b). In so far as Doordar­
shan is concerned, provision already 
exists for giving preference to candi­
dates holding a diploma in the field 
relevant to a Doordarshan post from 
the Film and Television Institute of 
India, Pune. A  new staffing pattern 
for television Is under consideration 
of Government and when the recnilt- 
ment rules are framed, the claims of 
diplome holders from the Film and

Television Institute of India, Pune and 
similar other institutions will be kept 
in mind.

The recruitment Rules in respect o f 
regular civil posts in the Films Divi­
sion already provide for a degree or 
diploma in the relevant field from a 
recognised University/linstitution, as 

either an essential or a desirable qua­
lification. The possibility of amend­
ing these rules to provide for giving 
preference to the diploma holders of 
the Film and Television Institute of 
India, Pune and other similar institu­
tions is being examined.
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Gauhati Station of A.I.R.

1346. SHRIMATI RENUKA DEVI 
BARKATAKI- Will the Minister of 
INFORMATION AND BROADCAST­
ING be pleased to state:

(a) whether Government are aware 
of the fact that the Gauhati Station 
of tbA All India Radio is th'e main




